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(e) if not, when a :final declaion II 
liJa!ly to be tak_ an~ tbt ~ for 
the delq' 

TIlE MINISTER OF SlfATE IN 
THE MI~TRY OF HOME AFFAIRS 
AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI P. VEN-
KATASUBBAIAH): (a) Yes, Sir. 

(b) 'rhe repnrt \\18S received in Oc-
tober, 1979. This report is a sort of 
package rehabilitation project. The 
main recommendations, inter-alia, 
pertain to the following aspects of 
the working of the Society:-

(1) Review of pricing policy; 

(2) Improving Purchase-supply 
procedure; 

(3) Development I Supervision of 
retail outlet.s; 

(4) Improving 
tem; 

(5) Financial 
lated matters; 

Accounting 

assistance and re-

(6) Discharge of borrowings and 
related matters; 

(7) Constitution of High Power 
Committee for implementation of 
the rehabilitation project. 

(c), (d) and (e) TheSe recommen-
dations are under active considera-
tion of the Government, and a final 
decision is likely to be taken shortly. 

aeaervatiOll lor SC/ST let: Promotion 
to CIuII ..... 

1778. SHRI JAI NARAIN: Will the 
Minister of HOME AFFAIRS be plea-
sed to state: 

(a) what are GovernmeJlt instruc-
tions regarding promotion .of Schedul-
ed Castes and Schedu~ed Tribes within 
Class I posts and wbeR these were 
issued; 

(b) whether it is a fad that there Is 
no reservation for Scheduled Castes 
and Sebeduled Tribet tor promotion 

within Class I posts, i1 so, the reasons 
therefor; and 

(c) whether Government propose to 
issue fresh inltructi01l8 tor the guid-
ance of various Ministries!Depart. 
ments that orders referred to in part 
(a) above are fully complied with in 
regard to promotions in Central Ser-
vices under their control? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): 
(a) Reservation has been provided 
for Scheduled Castes and Scheduled 
Tribes in all groups or classes in 
promotion by seniority subject to 
fitness by the Department of Per50n-
nel and A.R. orders No. 2712171-Estt. 
(SeT) dated 27-11 .. 1972. Reservationl 

has been provided for Scheduled 
Castes ana Scheduled Trib~ in pro-
motion by' selection from Group 'C' 
to Group 'B". within Group 'B' and 
from Group 'B' to the lowest rUng of 
Group 'A' by Deparfment of Person-
nel and A.R. C.M. No. 10]41173 Estt. 
(SeT) dated 20-7-74. By Department 
of Personnel & A.R. O.M. No. 11101 
74-Estt. (SCT) dated 23-12-1974, for 
posts w hie h carry an ultimate salary 
of Rs. 2250 per month. Scheduled 
Castes!Scheduled Tribes officers whO 
are within the number of vacancies 
for which the Select List has to be1 
drawn up, whould be included in 
that list provided they are not con~· 
sidered unfit for promotion. AU the!le 
orders have been compiled in Bl'OCh-
ure on Reservation for Scheduled Ca~­
tes and scheduled Tr1bes, 5th edi-
tion-1978 (copies available in the 
library of Parliament). 

(b) There is no reservation for 
Scheduled Castes and Scheduled Tri .. 
bes in promotions by selection be-
yond the lowest rung fo Group A. 
The reason for this is that selection 
posts in Group 'A' carry high respon..IJ 
sibility and the number of vacancies 
are small. At these levels, a greater. 
degree of balancln. between the 
elaims of the Schedultd Castes and 
Scheduled Tribes candidates .ad the 
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needs of efticiency of admhdstration 
requires to lbe kept in view. More-

'over, a large number of supersession 
by junior Scheduled CasteslScheciul-
ed Tribes offl<:ers which may take 

plltce if reservation is provided for 
Scheduled Castes I Scheduled Tribes 
in these higher levels posts, is likely 
to affect the general morale of the 
services. 

(c) MinistrieslDepartments are al-
ready fully aware of instructions on 
the subject and vide Department of 
Personnel & A.R. O.M. No. 3601115175-
Estt. (SCT) dated 3-5-1915 it hal 
also been impressed upon them that 
they should observe the reservation 
and other orders relating to repres,=,n-
tation of Scheduled CastesjScheduled 
Tribes in services strictly, on pain of 
suitable actiOn. in casE'S of infraction 
of the said orders; it does not appear 
necessary to issue fresh instructions to 
them in this regard. 

Fatal Road Accidents in the Capital 

1779. SHRI KRISHNA PRATAP 
SINGH: Will the Minister of HO'\1:E 
AFFAIRS be pleased to state: 

(a) whether it is a fact that fatal 
road accidents in the Capital are on 
the Increase and they have touched 
an all time high graph in 1979; 

(b) if so, the details of fatal road 
accidents during the last three years, 
yearwise; 

(c) whether most of the victims of 
road accidents are pedestrians and 
CYClists; 

(d) if so, the measure takeJl or pro-
posed to be taken tor preventing such 
accidents; and 

(e) whether there is any proposal 
to give any compen$8tion from Gov-
ernment funds to the fatal road acci-
dent victims and if so, the details 
thereof and if not, reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 

(SHRI YOGENDRA 

(a) Yes, Sir. 

MAKWANA): 

(b) The details of fatal road acci-
dents reported in the capital durin, 
the last three year .. are mentioned be-
low:-

Years Fata' accidents Persods Killed 
1977 658 654 

I 1978 636 717 
1979 726 763 

(c) Yes, Sir. The number of pedes.. 
train aIld cyclist victims are men-
tionea below:-
Years 
1977 
1978 

Ped<'stralds 
297 
3'5 

1979 297 14~ 

(d) A statement is attached. 

(e) A scheme for the grant of sola-
tium to the victims of hit and run 
cases is under the consideration of the 
Ministry of Shipping and Transport. 

statement 
The following measures haVe been 

taken to prevent road accidents:-
(i) The maximum speed limit for 

various types of vehiCles has beell 
reduced on different rc.ads in keep-
ing with the traffic volume On the 
roads; 

(ii) Several measures have been 
enforced such as. one way tra1!ic 
regulatIon, prohibitiol1 of movement 
of heavy and medium goods vehi-
cles. slow moving vehicles and 
prohibition of parking etc., in diifer-
ent areas, so as to facilitate free 
flow of traffic and reduction of acci-
dent hazards; 

(ill) Enforcement of traffic Rules 
haVe been intensified. 5,74,043 chal-
lans have been made in 1979 .. 
compared to 4,46,147 in 1978. 

(iv) Road Safety EducatIon is im-
parted to the drivers, children in 
schools, pedestrians etc. through the 
medium of exhibitions, banners, 
lectures, distributio.l of literatures 
etc. The object is td Cteate pr('per 
roadsense among t.be road users. 




